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#z wear 18 - DEMAND NO.18

HRANE H HATAT
Ministry of Corporate Affairs

(zm wwdt #) (T1000)
o= ot T
&, AT % AT AR Aa Sy sEed Revenue| Capital | Total
A. Ministry - Headquarters and Pay & Accounts Office(s) wiwa Voted| 3444300  300000] 3744300
arfa® I FAAH wenfad sEE Ecca] T ST
Actuals 2014-2015 BE 2015-2016 RE 20:5-2016 Object Budget Estimates 2016-2017
AT | AT | AT | - | s | s | e ofrf #rz | Description AR | FEeA-iE | e
Plan | Non-Plan| Plan |Non-Plan| Plan | Non-Plan Head code Plan | Non-Plan| Total
TR g REVENUE SECTION
wferarer-snfid dar (ge i) 3451 Secretariat Economic Services
(Major Head)
Gfarer (@9 ) 00.090 Secretariat (Minor Head)
HRGNE HE HATET 05 Ministry of Corporate Affairs
T 05.03 Establishment
0 215548 0 242000 0| 236200 d= 05.03.01 |Salaries 0| 242000{ 242000
0 20389 0 15800 0 173001 05.03.02 |Wages 0 18350 18350
0 280 0 400 0 370 |awamfr v 05.03.03 |Overtime Allowance 0 380 380
0 3470 0 3850 0 3520 |fafrear swam 05.03.06 |Medical Treatment 0 4850 4850
0 5094 0 7700 0 7200 |gret 7w =73 05.03.11 |Domestic Travel Expenses 0 8200 8200
0 844 0 5000 0 5000 |fazsfy amn =2 05.03.12  |Foreign Travel Expenses 0 5000 5000
0 34384 0 31100 0 47500 |Fmtea =53 05.03.13 |Office Expenses 0 47300 47300
0 0 0 0 0 0 |Frran, =t it 7% 05.03.14 |Rent, Rates and Taxes 0 0 0
0 769 0 2000 0 1600 [y 05.03.16 |Publications 0 2000 2000
0 4748 0 5600 0 5550 | == et = 05.03.20 |Other Administrative Expenses 0 6100 6100
0 8210 0 10000 0 7000 |fasms vd w=w 05.03.26 |Advertising & Publicity 0 10000 10000
0 4562 0 30400 0 31500 foreh Fard, 05.03.28 |Professional Services 0 35150{ 35150
0 50 0 100 0 100 |wmr=r Fewerar e 05.03.31 |Grants-in-aid-General 0 100 100
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